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Sau. Saraswati bai Trinbak Gai kwad ... Appel | ant (s)
Vs.
Danodhar D. Motiwale & Os. ... Respondent (s)

[Wth appln.for revocation]

Dat e: 15/ 01/ 2002 This matter(s) was called on for hearing today.

CORAM
HON BLE MR JUSTI CE SYED SHAH MOHAMVED QUADRI
HON BLE MR JUSTICE S. N. VARI AVA

For the appellant(s) : M.AS Bhasne, Adv.

M's Sunil Karanjkar, Sanjay K. Visen,
Manoj K. M sra, Advs.
Dr.Nafis A Siddiqui, Adv.

For the respondent(s) : M.UU Lalit, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
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M . AS Bhasne, |earned counsel for the appellant conmenced
his argunments at 2.10 p.m and was on his |l egs when the Court
rose for the day leaving the nmatter part-heard.
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[ Nar esh Kumar] [ Kanwal Si ngh]
Court Master Court Master



